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FAT. 1812(31).— o1 srfarfaaw, 1989, (¥erer (zremfara) srfarfa=r, 2008 & e "errtera)
T GTRT 2 F GUL(7 W) TR Tacd TRl FT TART Fd gU, Hx 1T LR UAE & H A= AT 6
FiAT (2) F AT ATAFTLT AT TTIAFT FLA ¢ o ag ATTHT F FHIerw-(4) § afviq o TRASET %
Y H AT TAHT 6 T F HG-AATIRd FY TAT ITLFT TIAHT & ol Hidad-(3) H afura a7 §
FTH-TACITET ST, Tae Ud I=Tad & org T ag F71 F T9T Tg TS o9 | Afeg=ar
F TaT9 F fafSr & gret AT SToem

2550 GI/2026 (1)
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1. HATEE | FEe & dTganist forer § i srfermgor & for, fakre @
IEEIR SR TRAISHT & &7 § 7 BRI | TR 94t 9 I qfgad AT
EEUREI] q HTORT TS a1 Al ArEA

AT

[, §. 9. 7. 31./F./9./ 327]
AT @i, [T TATHE ATEawT/ AT

MINISTRY OF RAILWAYS

[Eastern Railway (Construction Department)]
NOTIFICATION
Kolkata, the 8th April, 2026

S.0. 1812(E).— In exercise of the powers conferred by clause (7A) of Section 2 of the Railways

Act,1989,(as amended vide the Railways(Amendment) Act,2008) the Central Government hereby authorizes
the officer mentioned in column (2) of the Table below to perform the functions of the Competent Authority
in respect of the Railway Project as mentioned in column (4) of the Table, for execution, maintenance,
management and operation in the state mentioned in column (3) of the said Table, with effect from the date
of publication of this notification in the Official Gazette.

TABLE
Serial Competent Authorit State Name of Railway Project
Number P Y F
(1) ) 3) “)

Sahibganj

District Land Acquisition Officer

“Gumani to Malda Town 3"& 4
Line including bridge over river
Ganga at New Farakka”asSpecial
Railway Project for acquisition of
land in theSahibganjDistrict of
Jharkhand.

Jharkahnd

[F. No. CAO/Con/L/327]
MANOIJ KHAN, Chief Administrative Officer/Con
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